Vendors (Fad) Distribution Scam in Faridabad

*743. Shri Neeraj Sharma, M.L.A.: Will the Agriculture and Farmers Welfare
Minister be pleased to state—
(a) the action taken by the Government in the vendors (Fad) distribution
scam caught in Dabua Vegetable Market, Faridabad; and
(b)  the reasons for which vendors distribution has not been cancelled so

far togetherwith the details thereof?

JAI PARKASH DALAL, AGRICULTURE AND FARMERS WELFARE
MINISTER, HARYANA.

(@)  The concerned Secretary-cum-EO, Market Committee, Faridabad was
suspended on 08.11.2019 and disciplinary action for major penalty
issued under Rule-7 of the Haryana Civil Services (Punishment &
Appeal) Rules, 2016 for not complying with the guidelines of allotment
policy dated 25.09.2018 while allotment of space/ sites to the
Mashakhors. He has been reinstated on 07.10.2020;

(b)  The vendors distribution has not been cancelled because some of the
allottees had filed writ petitions before Hon’ble High Court and the

matter is sub-judice.
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